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To,

The Member secretary,

Karnataka State Pollution Control Board,
Parisara Bhavan, Church Street
Bengaluru-560001

llKind Attention: Legal Section, Head office //
Sir,

Sub : Submission of status report in respect of O.A.No. 104/2022 filed before the National
Green Tribunal, South Zone, by Sri.GirishN.P. v/s State of Karnataka and others - reg.

Ref : l. This Office status report submitted to Board Office on.25.10.2022.
2. This office status report submitted to Board office on.24.11.2022.
3. Hon'ble NGT Order in respect of O A No 104/2022 }l.lt.Z\ZZ,Z\.O9.ZOZ2

and 01.12.2022
4. This office status repoft submitted to Board office on9.01.2023
5. Hon'ble NGT order in respect of o A No 10412022 17.02.2023
6. This Office status report submitted to Board Office on24.03.2023
7. Hon'ble NGT order in respect of o A No l04l20zz dated:31.03.2023
8' This Office status report submitted to Board Office on 26.05.2023
9. Hon'ble NGT order in respect of o A No 104/2022 dated:3.07.2023

rl?kitr(r(rrrf*ik*?t

With ref-erence to the above subject. Board office vide its E-mail dated 07.l0.2022hasforwarded
the Original Application O.A.No.104/2022 filed before the National Green Tribunal, South Zone,
by Sri'GirishN.P. v/s State of Karnataka and others in respect of pollution/contamination of the
Nagarakere Lake and Chikkaturmakuru lake. Further this office has submitted the status report on
vide ref(l), (2) (4) (6) & (8).

Now based on the directions of Hon'ble NGT vide order dated 3.07 .2023, status report is prepared
and submitted alongwith annexure for your kind reference.

This is for your kind information and needful

Yours faithfully,

c, .il dl-"-
Envirorftdent'*i\Yfiil--

Regional Offi ce-Doddaballapura

(

Encl: As above

Environmental Pollution is Social Evil, Prevent it. dOid draOd,, :iDdDdd .ld)r$, erdQ 0o$o$4.
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AS PER THE DIRECTIONS OF THIS HON'BLE TRiBUNAL
DATED O3.O7.2O23. THE STATUS REPORT IS FILED IN
RESPECT OF THE FOLLOWING 4 LAKES.

1. Nagarakere Lake.
2. Majarahosahalli Lake (Chikka T\rmakuru Lake).
3. Doddatumakuru Lake.
4. Veerapura Lake.

o In so far as the Nagarakere Lake. and Maiarahosahalli Lake

LChikkatumakuru Lakel, Karnataka State Pollution Control
Board has already filed a detailed Status Report dated
25.10.2022 and copy of the same is produced herewith and
marked as Annexure-l for the ready reference of this Hon'ble
Tribunal. Analysis report of the Nagarkere Lake and
Majarahosahalli Lake (Chikkatumakuru Lake) are enclosed

o In so far as the Doddatumakuru Lake: The area of the said lake
is about 295 Acres 23 Guntas situated towards downstream of
Chikkatumakuru Lake at a aerial distance of about 1.73 Kms.,
and over flow from Chikkatumakuru Lake enters the
Doddatumakuru lake. The sewage generated within the limits of
Doddaballapur City Municipal Council and Bashettihalli Town
Panchayath is entering into Chikkatumkur Lake and there is a
continuous over flow from the Chikkatumakuru Lake to
Doddatumkur Lake. If the pollution of Chikkatumakuru Lake is
not prevented and controlled and the water quality is not
restored, Doddatumakuru lake water pollution cannot be
controlled.

. If Doddaballapur City Municipal Council and Bashettihalli Town
Panchayath takes steps to restore the water quality of
Chikkatumakuru Lake, the water quality in the Doddatumakuru
lake can be restored, and any steps to restore the water quality of
Doddatumakuru lake without restoring of Chikkatumkur Lakeis
of no use.

o Further, it is also observed that, within the limits of
Doddaballapura City Municipal Council, some of the residents

(
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are undertaking Yarn Dyeing activity in their houses in small
quantities, and the waste water from dyeing activity is discharged
directly into the Storm Water Drain and the Sewer Line, and the
same is directly joining the Chikkatumakuru Lake. In this
regard, the Doddaballapura City Municipal Council has to take a
thorough step to identify those residences where the dyeing
activities are illegally carried out and take immediate steps to
stop such activities, and the Karnataka State Pollution Control
Board officials extend all support to the officers of the
Doddaballapura City Municipal Council, for joint inspection and
render all assistance in this regard, and necessary directions may
be issued to the Doddaballapura City Municipal Council in this
regard.

The officers of Karnataka State Pollution Control Board are
monitoring the Bashettihalli Town Panchayath area regularly;
observed that the sullage along with sewage from the UGD
network area within the limits of Bashettihalli Town Panchayath
is flowing in to the natural Nala and joining the Chikkatumakuru
Lake.

The Bashettihalli Town Panchayath has not provided any Sewage
Treatment System to treat the sewage from the UGD network
area and sullage from the Town Panchayath limits. Karnataka
State Pollution Control Board has filed a criminal case against
the Bashettihalli Town Panchayath which is pending for
consideration before Judicial Magistrate I Class, Doddaballapura.
And also a criminal case is filed against Doddaballapura City
Municipal Council in CC No. 60312023 before the Judicial
Magistrate I Class, Doddaballapura.

Regarding Veerapura Lake is concerned, towards its
upstream, an industrial area is established by the Karnataka
Industrial Area Development Board, and now there are about
27 Industries, the particulars of which are as follows:
Red Category Industries: 6 Nos.
Orange Categorv Industries: 3 Nos.
Green Categorv Industries: 17 Nos.

(

(
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White Category Industries: 1 Nos.
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The particulFrs of the Red Category Industries are as follows:

a) M/s.BPL Limited:
. M/ s. BPL Limited is a large Red Category Industry

manufacturing Printed Circuit Boards of capacity
5O,OOO Sq.Mtrs., per month; obtained the consent for
operation vide Order AW-334588, dated 25.I1. 2022
valid up to 30.06.2026 under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974 and
the Air (Prevention & Control of Pollution) Act, 1981.

. The domestic water consumption is about 12.5 KLD and
the sewage generated is 11.5 KLD. For the purpose of
industry is 172.7 KLD and the effluent generated is
147.O KLD. The industry has provided Sewage
Treatment Plant for treating domestic effluent of 15
KLD and Effluent Treatment Plant for treating
industrial effluent of capacity 15O KLD.

o The treated sewage utilized for on land for gardening
and the treated effluent of 87 KLD being reused for
processing and remaining 60 KLD utilized for on land
for gardening within premises as per the Terms and
Conditions of the consent. Industry has 7.5 acres of
green belt. Land is sufficient to used the treated
effluent.

b) M/s Himathsinska seide Ltd.
( . M/s Himathsingka seide

KIADB Industrial area,
Bengaluru Rural District-
obtained the consent from
followings:

Ltd., located Plot No. 231A,
Veerapura, Doddaballapura,
It is a Large Red- industry
the Board for Manufacture of

1)

2)

3)

Spun silk of capacity 41O MT/Annum (34.17
MT/Month)
Cotton and blended fabrics of capacity 4,28,5OO

sq. mts./Annum (35708.33 sq. mts./Month)
Dyeing of silk lyarn of capacity 30,000 kgs/Month

3
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4) Pile fabrics of capacity 2,88,000 Mts./Annum
(24OOO Mts./Month)

5) Natural silk / blended fabrics of capacity 25.51
lakhs sq. mts./Annum (2.l3lakhs mts./Month)

Consent for operation vide Order AW-331896, dated
23.06.2022 valid upto 30.06.2026 under the provisions
of the Water (Prevention & Control of Pollution) Act, 1974
and the Air (Prevention & Control of Pollution) Act,
1981.

The domestic water consumption is 75 KLD and sewage
generated is 60 KLD. The process water consumption is
25O KLD and effluent generation is 250 KLD.

o Domestic effluent is being treated in sewage treatment
plant of capacity 60 KLD followed by RO- 1 and ERP -
RO2 (effluent recycling plant). The RO permeate is
collected in final collection tank and reused back to
process. The RO reject is being used for gardening during
summer season. During rainy season the same is bieng
treated in RO 3 stage followed by MEE and ATFD. They
have green belt of 8 acre.

. Trade effluent generated from the process and Boiler
blow down is being treated in the existing ETP of capacity
400 KLD followed by 3 stage RO. The RO permeate is
being used back in the process and RO reject is being
treated in MEE and ATFD

cl M/s Jodhani Paper India kt Ltd..
. M/s Jodhani Paper India hrt Ltd.; located at No.32 and

33, KIADB Industrial Area, Bashettyhalli,
Doddaballapur, Bengaluru Rural District. It is a Large
Red category industry obtained the consent from the
Board for Manufacture of Unbleached kraft paper by
using waste kraft papers of capacity 6000 Ton per Month
consent for operation vide order AW-326368
Dated:24.O8.2O21 for the period up to 30.06.2026.

(

(
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The domestic water consumption is
generated is 11.S KLD. The process
is L72 KLD and effluent generation is

14 KLD and sewage
water consumption
I49 KLD.

Domestic effluent is being treated in the in 15 KLD Eco
srP; trade effluent is treated in ETp of capacity 25o KLD
and recycled back completely into process.

As there were complaints against this industry, the
Board has issued a prohibitory order under section 32
(1Xc) of the water (prevention and control of pollution)
4ct,7974 vide order No.120 dated:Lo.og.2o22 and,notice
of proposed direction under section 33 (A) of the water
(Prevention and control of porlution) Act, rgr4 vide order
No. 121 dated: 10.08.2022. Tl'e industry was called for
personal hearing on 19.11 .2022. The industry has
submitted that it has taken all the necessary steps not to
discharge any effluent outside and has maintain ed. zero
discharge, and thereafter, the Board has permitted the
industry to carry on its operations. copy of the notice of
proposed direction and copy of the personal hearing held
are produced herewith enclosed marked as Annexure-2.

During the inspection there was no discharge of effluent
to outside was observed and trade effluent is being
treated in ETP and recycred back completery into
process.

( dl M/s. Mach Aero Components (Il Limited,

' M/s. Mach Aero components (I) Limited prot no. rr2c,
2nd cross, KIADB Industrial Area, Bashettihalli , Kasaba
Hobli, Doddaballapura taluk, Bengaluru Rural District.

o This unit is large Red category industry has obtained the
consent for Manufacture of civil Aviation components
(general engineering using cNC machines with
electroplating) of capaciY 2,99,000 Nos./Annum ( 24OOO
Nos./Month) under the water (prevention & control of

-
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Pollution) Act, 1974 and the Air ( Prevention & Control
of Pollution) Act, 1981 valid for the period upto
30.06.2026.

The domestic water consumption is 10 KLD and sewage
generated is 8.0 KLD. The process water consumption is
16 KLD and effluent generation is 16 KLD

. Domestic effluent is being treated in the in 16KLD Eco
STP and used for gardening, trade effluent Treated in
ETP of 16 KLD and used for gardening. Industry has
about 1.5 acres of land for gardening.

e) M/s Foundation for Neglected Disease Research
. M/s Foundation for Neglected Disease Research at Plot

No.2O A, KIADB Industrial Area, Sy.No.94, Veerapura
Village, Doddaballapura, Bangalore Rural District. The
unit is a Small Red category Industry engaged in
Research and Development activity. The consent for
operation valid upto 30.06.2024 under provision of
Water (Prevention & Control of Pollution) Act, 1974 and
the Air (Prevention & Control of Pollution) Act, 1981.

The domestic water consumption is 0.9 KLD and sewage
generated is O.7 KLD. The process(washings and
laboratory)water consumption is 0.5 KLD and effluent
generation is 0.5 KLD
Domestic effluent is being disposed to ST & SP. trade
effluent is treated in primary treatment tank and sent to
CETP for further treatment.

0 M/s. Indo Mim Tec kt Ltd.
. M/s. Indo Mim Tec Pvt Ltd., at Plot No.43-45, Plot

No.43-45, Veerapura Village, KIADB Industrial area,
Doddaballapura, Bangalore Rural Dist. The unit is a
Large Red category industry has obtained the consent
for Ceramic Trays-10 MT/month, Complex shaped metal
parts -60 MT/month and Surface finishing process-4OO
Sqm/month vide order No. AW-33 L778 dated:

(

a

a

(
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77.06.2022 for the period up to 3o.06 .2026 under the
provisions of water (prevention & control of pollution)
Act, 1974 and the Air (prevention & control of pollution)
Act, 1981.

The domestic water
generated is 56
consumption is 56
KLD

consumption is 7O
KLD. For the

KLD and effluent

KLD and sewage
process water

generation is 40

(

Domestic effluent is being Treated in srp of capacity
100KLD (MBR) and used on land for gardening. they
have green belt area of 16,152 sq m (1 .61s2 Hectare).
Hence, they have a sufficient land to use the treated
effluent into on land for gardening.

. Trade effluent is Treated in ETp of capacity 1OOKLD with
Ro system. The Ro permeates (29 KLD) is being reused
back to the process after treatment in 2 stage Ro plant
(5 KL/hr) and remaining 3ooh RO rejects (t2 KLD)
handed over to cETp further treatment and disposal

(

of ustries
In so far as orange category Industries are concerned, there
are three such Industries in the said industrial area. Three of
them have obtained consent from the Board and operating in
accordance with the Terms and conditions. They have
provided Effluent Treatment plant and Sewage Treatment
P1ant for treatment of domestic as well as trade effluents
generated from the process.

There are 17 Green category Industries in veerapura
Karnataka Industrial Area Development Board Area.
one industry namery M/s praxair India hrt. Ltd., has closed
its operations
one more is newly industry was identified and a notice was
issued to the said industry to comply with the provisions of
water (Prevention and control of pollution) Act, tgr4.

a)

b)

c)

7



d) M/s Supreme Solar Proiects Pvt. Ltd.tt
. M/s Supreme Solar Projects Pvt. Ltd." accorded the

consent under the Green Category for manufacture of
15000 numbers/Month of Electrical Geysers; 15000
numbers/month of Solar Water Heaters vide order no.
AW:-ll4O54 dated: 2O.O8.2O2O for the period up to
31.12.2023.

o Earlier, on 03.04.2021, Board has issued a closure
direction to the Supreme Solar on the ground that the
industry was discharging the canteen Waste Water
and Solar Inner Tank Leakage Test Water, to the
Storm Water Drain, which ultimately reaches the
Veerapura Lake.

o Further M/s. Supreme Solar Projects Pvt., Ltd.
requested the Board office that to withdraw the
closure directions on 07.O4.2027 in response to this,
Board Office in its letter No. 175 dated: 8.O4.2O21
directed Regional Office, Doddballpura to coordinate
the ZSEO for inspection and to report the compliance.

o In view of the Board office letter the Senior
Environmental Officer, Bengaluru North was
inspected the industry on 15.04.2027 along with
officers of Regional office Doddaballapura and
forwarded the report to the Board office vide letter No.

34 dated: 2O.O4.2021 with a recommendation that to
keep the closure order in abeyance Accordingly Board
has issued abeyance of Closure Direction for the
period up to 30.06.2021 vide order No. PCB ICEO-2
(NEIA-BNG) ABEYANCE-WA/ Supreme /2O2L-221 48
dated.: Ol.O7.2O2l.

o Further Regional office, Doddballpura received a
memo vide No. KSPCB/SEO/NEIA-BNG/ Supreme/
2O2I-2212132 dated 1O.O8.2O21 from Board office to
coordinate the ZSEO for inspection and report of the
compliance. In view of the above, the industry was
inspected by the zonal SEO on 18.08.202I along with
EO, DEO and AEO of Regional Office, Doddaballapura
and report of has been forwarded to Board Office vide

(

(
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No.141 dated: 26.08.2021 with a recommendation
that Closure order may be revoked with a conditions
to treat the effluent in STP of capacity 10 KLD to the
standards for gardening and use the same in the
garden and shall not be discharge of any effluent
outside the premises.
In continuation, industry was inspected on
26.12.2022 on receipt of the complaint from the
public through whatsapp on 24.12.2022 and sample
of enamel coating effluent and effluent from the
electroplating activity were collected under the
provisions of Water (Prevention & Control of Pollution)
Act, L974 and Mahazar was conducted.
Regional Office, Doddaballapura forwarded the
inspection report to Board Office with a
recommendation to implement the Closure Directions
at the earliest on 29.72.2022 and issued the Show
Cause notice industry on 29 .I2.2022. Industry
authorities have submitted the letter on 01.02.2023
reply to Show Cause Notice dated: 29.72.2022 and
reported that the electroplating activity carried out at
the site was outsourced to third party
M/s. M/s.Sunstrom International Pvt. Ltd. The reply
submitted by the industry authorities was not
satisfactory, since the electroplating activity carried
out in the same industry building. Further this office
forwarded the analysis report to the Board Office with
a recommendation to implement the Closure
Directions vide dated: O3.O2.2O23.

Accordingly, Board Office has reclamped the
closure direction No. 166 dated: 14.03.2023 under
section 33 (A) of the Water (Prevention & Control of
Pollution) Act, 7974 read with Rule 34 of Karnataka
State Board for the Prevention and Control of
Pollution (Procedure for transaction of Business) and
the Water (Prevention and Control of Pollution) Rules
1976. Meanwhile Industry authorities have submitted
the application for the electroplating activity in
different entity M/s.Sunstrom International Pvt. Ltd.,

(
a
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on 23.03.2023 through XGN software. Since the unit
is in the same industry building (Shed) of
M/s.Supreme Solar projects Pvt. Ltd., and for the non
compliances; application was not accepted.

o To verify the implementation of the closure order,
industry was inspected on OL.O4.2O23 and it was
observed that, industry was operating with help of
the BESCOM power supply and in this regard a letter
has been ad.dressed to the BESCOM authorities on
O5.O4.2O23 to disconnect the power supply and
further industry was inspected on 77.04.2023 and
inspection report has been forwarded to Board Office
for further course of action on 21.O4.2023

M/s.sunstrom International Rrt. Ltd., have submitted (

the letter for one time disposal of effluent generated
from the electroplating activity of 3500 L whereas
during the inspection it was observed that the effluent
was stored in a tank size of 3.O m X 4.5 m X 3.0 m
and in that effluent stored to a depth of 1 .2 m; about
16 KLD of effluent stored in the tank. Letter
submitted by the industry is herewith enclosed.

o In the mean time industry was filed the writ petition
against the Board Closure order in Honble High
Court of Karnataka (WP No.10087 of 2023 (GM-POL)).
Vide order dated 11.05.2023 the Honlble High Court
has set aside the closure order dated 74.03.2023.
Further actions will be initiated as per the directions
of Board Office.

Copy of the Inspection Report, Mahajar drawn at the time of
collection of samples and Analysis Report, Closure order are
produced herewith and collectively marked as Annexure-3.

The inspection reports of the industries are herewith enclosed as
Annexure-4

(
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The Regignal Office Doddaballapura of Karnataka ,State
Pollutign Control Board monitoring the water qualitv of the late
of the followins:

) Veerapura Lake.

Regional Office Doddaballapura is monitoring the water quality of
Veerapura Lake under National Water Quality Monitoring
programme (NWMP) on monthly basis and water quality of the said
lakes are as follows;

Nagarakere Lake:

Nagarakere Lake Water Quality Details

Maiarahosahalli Lake (Chikkatumakurulakel
Cikkatumakuru Lake is located in Sy.Nos.35 and 4 of Majara
Hosalli, Doddaballapur Taluk, Bangalore Rural District. The total
extent of the said lake is 71 Acres (33 acres handed over to CMC
Doddaballapura for STP) and the same comes under the control of
ZIIIa Panchayath, Bengaluru Rural District.

(

sl.
No

Date of Water
Sample Collected

Analysis
Results

Designated best use as per
CPCB Criteria

1 t2.to.2022 Class D Propagation
Fisheries

of Wild Life and

2 09.06.2023 Results awaited

Chikkatumakuru Lake Water Quality Details;

sl.
No

Date of Water
Sample Collected

Analysis
Results

Designated best use as per
CPCB Criteria

1 16.O8.2022 Class D Propagation of Wild Life and
Fisheries

2 23.L2.2022 (Adjacent
to CMC STP)

Class E irrigation, Industrial Cooling,
controlled waste disposal

11



3 23.O3.2023 (Inlet ) Class E Irrigation, Industrial Cooling,
controlled waste disposal

4. 23.03.2023 (Outlet) Class D Irrigation, Industrial Cooling,
controlled waste disposal

t2

Doddatumakuru Lake:
Doddatumakuru Lake is located at Sy.No.40 40 of Doddatumakuru
Village, Doddaballapura Taluk, the area of the lake is about 295
acres 23 Gunta. The overflow of Chikkatumakuru Lake enters to the
Doddatumakru Lake.

Veerapura Lake:
The Veerapura Lake spreads over the area of 11 acres 12 guntas.
Water Quality Details; there are two inlets to the Verapura Lake one
is from the KIADB Industrial Area Strom water drain another form
the layout M/s Bhagrashree Akshaya layout.

(

(

Doddatumakuru Lake Slater Quality Details
sl.
No

Date of lVater
Sample Collected

Analysis
Results

Designated best use as per
CPCB Criteria

1 t6.o8.2022 Class D Propagation of Wild Life and
Fisheries

2 23.I2.2022 Class D Propagation of Wild Life and
Fisheries

3 2+.Os.2023 Class D Propagation of Wild Life and
Fisheries

sl.
No

Date of Water
Sample Collected

Analysis
Results

Designated best use as
per CPCB Criteria

1 05.o7.2022 Class D Propagation of Wild Life
and Fisheries

2 04.o8.2022 Class D Propagation of Wild Life
and Fisheries

3 15.O9.2022 Class D Propagation of Wild Life
and Fisheries

4 19.LO.2022 Class D Propagation of Wild Life
and Fisheries

5 14.tL.2022 Class D Propagation of Wild Life
and Fisheries

12
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6 12.t2.2022 Class D Propagation of Wild Life
and Fisheries

7 04.01.2023 Class D Propagation of Wild Life
and Fisheries

8 03.o2.2023 Class D Pfopagation of Wild Life
and Fisheries

9 14.o3.2023 Class D Propagation of Wild Life
and Fisheries

10 12.o4.2023 Class E Irrigation, Industrial
Cooling, controlled waste
disposal

(

Mutturu Lake Details:
o Mutturu lake is located in CMC Doddaballapura Limits. The

said lake falls under Arkavathi River Sub basin.
o As per the information's furnished by ZP, the Mutturu Lake

water spread area is about 7.69 Ha (79.OO24 Acres).
. The Mutturu Lake is having about 2 numbers of natural inlets

from eastern side of the lake. As per the field observations and
details furnished during inspection, overflow from Dibbaluru
lake flows into the Mutturu Lake.

o Mutturu Lake is having one outflow weir, the overflow from
Mutturu Lake flows into Nagarakere and overflow Nagarakere
Lake ultimately joining to Chikkatumakuru Lake.

Bashettihalli Lake:

Bashettihalli Lake is located in Town Panchayth Bashettihalli limits.
The said lake falIs under Arkavathi River Sub basin.
The Lake water spread area is about 19.5 Ha (48.18 Acres).

o The lake is having about 2 number of storm water drain from
the industrial area inlets from eastern side of the lake.

('

Mutturu Lake Water Quality Details

sl.
No

Date of Water
Sample Collected

Analysis
Results

Designated best use as
per CPCB Criteria

1 01.o2.2023 Class D Propagation of Wild Life
and Fisheries

2 22.06.2023 Results awaited

13
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o Lake is having one outflow weir, the overflow from Lake Flows
into to Chikkatumakuru Lake.

The analysis report of the lake and Map showing the location are
herewith enclosed as Annexure-S and Annexure-6

o If Doddaballapura City Municipal Council and Bashettihalli
Town Panchayath take effective action to prevent entering of
sewage directly into the Nagarakere Lake, Mutturu Lake,
chikkatumakuru Lake the water quality of al1 the Lakes could
be restored to its wholesomeness. In so far as the industrial
pollution is concerned, this office is continuously monitoring
the entire industrial area and some of the Industries have
maintained zero discharge, and the other Industries have
provided sewage Treatment plant and Effluent Treatment
Plant for treating the domestic and industrial effluents and in
this regard, if this Hon'ble Tribunal issues any further
directions, this office would comply with the same and render
all assistance.

o Further, KSPCB respectfully prays that, this
Honble Tribunal be pleased to grant another 2 rnonths time
for conducting further survey of the Industries situated within
the limits of Bashettihalli Town panchayath and submit the
report.

,rroir#;rr8rkorn"""
Karnataka State Pollution Control Board

Regional Oflice, Doddballpura

(

(

Bashettihalli Lake Water euality Details:
sl.
No

Date of Water
Sample Collected

Analysis
Results

Designated best use as per
CPCB Criteria

1 08.72.2027 Class D Propagation of Wild Life and
Fisheries

2. 5.O5.2023 Class D Propagation of Wild Life and
Fisheries
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